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Forest Survey of lndia
Ministry of Environment, Forests & Climate Change

Govt. of lndia
Kaulagarh Road, PO - IPE

Dehradun - 248 195

Dated: 24 February,2025

To,

The Registrar,

National Green Tribunal,
Principal Bench,

New Delhi

Subject: Separate response of Ms. Meera lyer in OA No. 23812024

Ref: 1. Hon'ble National Green Tribunal, Principal Bench's order dated 20 January 2Q25

2. Report of FSI dated 17 January sent to DM Meerut

Sir,

ln the afore-referenced matter, the Hon'ble Tribunal had passed, inter alia, the

following directions:

"Learned Counsel for the State of UP has pointed out that in the joint Committee report

dated 17.01.2025 (page 1903), one of the Committee members, Ms. l/leera lyei, has not

signed the report. Hence, it will be open to the said [/ember, [t/s. Meera lyer, to file a

separate response before the Tribunal disclosing her stand if it differs from the report

already submitted."

ln this context, I submit that:

1. The considered opinion of the Forest Survey of lndia in this matter was

communicated to the coordinating agency, the District Magistrate of ft/eerut

through our email dated 17 January 2025, with a request that the same be

incorporated in totoin the report before it is submitted to the Hon'ble Tribunal. A

copy of the same is placed in Annexure-1. This opinion of the Forest Survey of

lndia was, however, not incorporated by the coordinating agency, the District

t\4agistrate of lVleerut in the report submitted by them to the Hon'ble Tribunal.

2. ln the meantime, the Forest Survey of lndia has identified several locations where

tree felling has exceeded 20 meters. These locations have been identified using

.',ltrr\1e ,l

2009



the satellite data freely available on Google Earth. For each such location,

screenshots have been taken, as this satellite data may be removed anytime by

Google as per their policy. The latest report containing these Screenshots are

placed at Annexure-2. For some areas, the width cleared could not be ascertained

as suitable data was not available on Google Earth. ln this regard, anticipating this

problem, a proposal for providing requisite funds for the procurement of satellite

imageries and other necessary activities was submitted to the District Magistrate

ltlleerut vide our letter number 22-50612024-FGD-701 dated 04 December 2024. A

copy of the same is placed in Annexure-3. No funds have been received by the

Forest Survey of lndia so far in this matter.

3. Communication has been received from the [t/inistry of Environment, Forest and

Climate Change confirming that final approval has not been accorded to the

project, as is necessary before any commencement of tree felling operations.

Hence any tree felling, irrespective of the width felled, is not as per rules. A copy

of the said is placed in Annexure-4.

I request you to kindly place the contents of this letter before the Hon'ble Tribunal as

my separate response in compliance with the directions of the Hon'ble Tribunal in their

order dated 20 January 2025.

Thank you sir
Yours faithfully,

Attachments: Annexures 1 to 4

WO
( eera

Joint Director

{rt:
!FS

:

Forest Siirvey of lndia

2010



2011



2012



2013



2014



2015



2016



2017



2018



2019



2020



2021



2022



2023



2024



2025



2026



2027



2028



2029



2030



2031



2032



2033



2034



2035



2036



2037



2038



2039



2040



2041



2042



2043



2044



2045



2046



2047



2048



2049



2050



2051



2052



2053



2054



2055



2056



2057



2058



2059



2060



2061



2062



2063



2064



2065



2066



2067



2068



2069



2070



2071



2072



2073



2074



2075



2076



2077



2078



2079



2080



2081



2082



2083



2084



2085



2086


